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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH ,NEW DELHI

Origional Application No.108 (WZ) of 2019
IN-fHE MATTER OF:
Gnagarambhai Narsinhbhai Karnavat Applicant
Versus

Stagot Potatoes Product LLP& Ors..
Respondents. .

Affidavit -in -Reply behalf of Respondent No.l and 2.

I, Bharat Gothi s/0 Chelabhai Gothi AGE:35 Years
Residing at Palanpur ,Banaskantha Designated partner in
the Respondent No.l LLP and authorised person for

affirming on oath behalf of Res.No.l1 LLP and state on
ocath that:

1. Respondent No.l Stagot Potatoes Product LLP
incorporated and registered with Registrar of
Companies ,Ahmedabad on 12.05.2015 and established
near Sundha Village Ta.Palanpur Dis.Banaskantha
and started production of starch from potatoes on
17.08.2017.

2, I further state that as per this application number
of representation made to Respondent No. 3
and 4 athourity as well as collector Banaskantha
about hazardous foul smell and about
polluted water in the agriculture land.

3. I further state and submit that officers -of the
Respndent authority visited factory on
21.08.2017 and 22.08.2017 and order of the closure
of unit passed under section 33A of the water
Pollution (Avoidance and Control )Actl1974
passed on 13.10.2017 again closure order passed on
28.03.2019. That point of several direction issued
by Respondent -authority.

4. I further state and submit that in the year of 2017
and in the year of 2019 after closure order ,behalf
of Respndent No.l LLP under taking given to the
Respondent Authority for complying directiion issued
by authority. A copy of the under taking is annexed

here with as Annexure-R1 with this reply.

5. I further state and submit after submitting under
taking Res.No.l LLP company complied all the
direction issued by Respondent- Authority.
Respondent -Company establish competent fraganence
spray which is working automaticaly. I further

state for the discharging treated waste water as
per norms established by G.P.C.B. I further state -

that MOU executed with some farmer for irrigation
purpose by waste water and that MOU submitted to

.
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the Responent authority. I further state that sample

of the final treated water collected by Pollution
controll board and report of that sample dated
14.03.2019 is annexed here with as Annexure-R2. I

further state and submit treated waste water 1is as
per norms of G.P.C.B.

I further state that Action Taken Report submited by
Respndent authority which is on Page No.272 to 329
and as per action report , Respnent-LLP tried to
comply all the direction issued by G.P.C.B. and
mostly complied.

I further state and submit that officers of the
respondent Authority wvisited factory on 12.07.2022

~and following direction issued by Authority:

1. At the time of visit factory was not operating
so when operation has been stopped and when
operation will be resume?

2. A the time of wvisit E.T.P. was empty and not
operating so produce details about quantity of

E.T.P.
3. To produce about complete detals of
production,use of water , of the E.T.P.sludge

and of the electricity consumption.

I further state and submit Respondent-L.L.P. filed
under taking and produced all the details asked by
authority. A copy of the undertaking and details is
annexed here with as Annexure-R3 with this reply.

I further state and submit officer of the Respondent
Authority visited factory on 22.02.2023 and
following direction issued by Authority:

1. To upgrade APCM in boiler as per
specific condition of CCA.

2. To provide six months production
report ,details of use of water and of the
fuel.

3. To maintain logbook of E.T.P.

I furthe state that Respondent Authority
submited reply dated 27.02.2023 and stated that
upgradation of the APCM under process,also
proided details asked,and also given assurance
to maintain logbook. A copy of the reply dated
27.02.2023 is annexed here with Annexure-R3 with
this reply and annexed here work order of the APCM
of the boiler recomonded by the bord as Annexure-R4

I further state that solid waste is supplied to
Green Earth Biogas Pvt Ltd.for prodicing gas as per
MOU and same has been submitted to the Rspondent-
Authority. I submit that there is no any solid waste
kept in the near by area . ‘
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I further state and9submit that after number of the
visit of the offi rs* of the Respondet Authority and
number of the direction as well as suggestion made
in the form of the notice and orally. I state that
Respondent No.l company upgraded its plant as per
direction and tried to comply all the direction.

I further state that there is no any foul odour or
any polluted water in the premises of the company as
well as in the surrounding area.I further state that
officers of the Bord visited several people and
statement of that person recorded and there 1is no
question of the alleged pollution.

I further state and submit that with some ulterior
motive and due to wvillage politics of the Sundha
village panchayat ,Presnt application have been
filed against company for the only purpose of
harrasment.

I further state and submit that production started
since 2017 and due to pandemic situation factory
closed almost and after than only for the hardly
three months per vyear factory was working . I
produce here the details of the production of the
starch and as well as consumption fuel as Annexure-
R5. It is revealed from the production report that
factory is working hardly three months in the vyear.
I further state that potatoes used as raw material
and when raw material is agricultural material than
harvest of the crops time factory is working.

I state that after considering my above reply
present application may Dbe dismissed. ‘I further
state that behlaf of the Respondent No.l1 given
assurance that company will not create any type of
pollution as well as will follw all the direction
issued by Gujarat Pollution Control Board

I state that all the fact and submission is true and
correct as per my knowledge.

£
Ahmedabag ;
Regd.ng, o
13191/204 7
Exp.19/2/37

12.04.2023 -
PRITIBAHEN M. VVAS
NOYARY

GOVT. GF INDIA (Deponent)
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ADVOCATE
Hame: ™ -P Lloumd o,

Sanad No. G / 237 200

SOLEMNLY AFFIRMEL
SIGNED BEFORE ME
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~ UNDERTAKING

¥ Mr Bhératbhai Gothi aged adult ha,ving b}g‘sinessbibha:nﬁed M/s. Stagbt Potatoes
Product focated at Survey No. 675/1, At Sundha, Tal. Palanpur, Dist. Banaskantha

: Ho'ie reby undertake as under:

?Sir,}‘with reference to the closure notice no.:’GPC‘ﬁ[C'{iA/ ID-49934/BK-342- dated
13/10/2017 Outward No. 425523, we have complied with all query points raised

iR diaoend 2lgd

A3/ 45, dlR3/U/R0%8
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by GPCB officials durmg visit & taken remedlal actlon to restnct such mlstake in
future. ‘ -

'beheved to be true

(R

Bharat C Got‘hi
- (Partner) L |

Puet R

Bist 5 K. GUJARAT

TNV
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 APPLICATION FOR REVOGATION OF CLOSURE ORDER

1 | Full Name and Address of the Unit M /‘s. étagot Potatoes Product LLP
GPCB ID No. 149934 - ]
No. and date of closure order for which the revocatlon is’ GPCB/CCA/ID 49934/ BK-342- dated
) sought for ; 3[10[2017 iwith Outward No. 425523
4 | Date ofd!sconnectlon of electricity supply : "”.“06 /M /2017 B
5 .| Date ofDlsconnectlon of water supply I -
6 Remedlatmeasures taken-for control the poIIutlon {In the mentloned be|ow)
Sr Reason of Closure " Reredal | Dateof . Whmh comphance required
no measures '_Cpmp‘l'etiqn o_f more than 7 days’ time, Likely
taken - | ‘Measures - ' ,date of |ts.completron
1 GPCB/CCA/ID 49934/BK Compliance | . 15/.1072'0’17 BRI _';‘.Comp_lie'd '
Outwa d attac(hed

(Closure order“ Attached
herewitigd it

on date 06/11 /2017

We have submitted an undertakmg fon Stamp paper of Rs 1(]0/ duIy srgned and sealed by Notary)

'In addition to this comp'any shall also. undertake td"coniply' with all the: provision’ of the water Act
1974, Air Act 1981 and hazardous waste rules 2008 whatever i Is applicable- and also cornply with the
condition stipulated in the CTE by the board. e

“Letter of bank guarantees, If
required:

NA

unit by the GPCB in last two
years:

9 | Status of CCAalong with dateof | ¢ pe_appiication has been done- {inward no.129321)
expiry . , :
Up to which period the water | Paid
cessispaid:
11 | Are sample analysis chargesis | Paid
' paid
12 | Closure order(s) issued to the | No

For Stagot Potatoes Product LLP

M Partner
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[[13T Status of monthly reportfom | We are submitting Monthly reprt of ndustry i form o 20
- | industry { Form no 20) ST

14 | Status of annual report from | We are submitting Monthly.report of industry iri form o 2
Industry (Form No 21} S R AR S S

15 | Env. Audltreport( lfapphcable) N.A

{16. Status of Env. Statement [ Form | We are.submi'tting-_Mo_nthly repq& of i"n.dyéif}:’fin'.fO.rm'V
v EpAct) | T S

.area, source of water supply well.

17 | If Unit is in critical dark zone | We are not in dark 20ne area; Source of‘water supply is Bore

For Stagot Potatoes Product I.LP
Date*: 06/11/2017 Parlner

Place: Palanpur . : ' RN Sugn of Occup|er/ Manager
*This Date should be after the date mentloned in Item no 4/5

~ Note of Unit Head: - Following Item shall be attached and e‘nsured by‘the unitHead

"1)° Date collection form.
2) Lastvisit report from Regional office.
-3} Industrial Profile fully filled up

Above facts are verified and found correct

Signature of Unit head

L“"S"‘ ’ V{l ,\H\Y‘\ :.f 1,‘ r’?“

b
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FormNo 20

Monthly Report from Industry
(To be uploaded by each industry through XGN every month within first week of thie next
month) For the month of September 2017

GPCB ID no } o 149934 |
Name & address of the Industry 'M/s. Stagot Potatoes Product
| | Survey No. 675/1, At Sundha,
Tal. Palanpur, Dist.
. |Banaskantha. .
3 | Phone No- C | (M) 8452041600
Date oTCommencement of Manufacture o 01/07/2017
- | Process R ‘
5 | CTE no & date L ¢ CTENo.77473
- | dated 28/03/2016
6 | CCAno & date | CCAReapplydone.
| | | {Inward No. 129321)
7 | Water cess  With interest) Paid up to which . NA '
period
8 | Laboratory Charges pendmg if any " None
9 Waterconsumptmndurmgthe month (ByaII C L 2010KL
- | source) in KL o o
10 | Fuet Consumption during the month | : 36 MT
11| Electricity Consumed in production {43782 unit
12 | Electricity Consumed in ETP/CETP | 10945 unit
13 | Production in MT _ . 187 mt
14 | Waste water discharge during the month in 1900 KL
KL . ‘ _
15 | (A)Work of control Measures in process - | N0
(B) APCM up gradation NO
(C)Solid Waste Reduction/Safe NO
Disposal Method -
(D)Cleaner Production Technigue - o NO
(E) Reduction/Safe Treatment Plant ' - NO
for COD, Color, Toxicity, '
Solvent, Acid etc., NH;N
(F) Any Other Control Technique NO
For Stagot Potatoes Product LLP

Partner



Q 3 ' phoneNo | e -(N ‘4523041( | S

_ Q 6. Raw material

—~

' ' Form No 21

GUJARAT POLLUTION ( ONT? )LLB ARD
- ‘Paryavaran Bhavao Sector 10: '

Gandhi nage:-352 010

. ANNUAL REPORT OF DUS"“ JALUW'T |

" {To be submitted online (XGN) by each lndustrial ron or b e 31N Me Jrin resper of
calendar year ended on previous 31 December) '

1 [GPBORO 1 4< __ | |

2 | Name & address of the Industry - ‘;_M/"‘:'} ?':ltégot' P oes Pru' uCt '

| SUN667 At Su

| Ta. dlanpur e
- |Bav kantha

4 [CTEno, Date&valldlty(Copy of the CT S G Nr 7473
- | should be enclosed) . ' e

Q.

0 28003fi5

5, Production: S .

Sr. | Nameof Cons’én"t'ed Qy |Tott [ Total _ Narrf of:

No. | product | (CCA) per Annum’ | pre . ion - iuroductlc:-. suppoing
' - o dus.. she . nurmgthc- © | Dogu: ﬁnt/

o |
pre cyear. ivear . | Rec

1 | Starch 12960 MT/Annum: |-«

Sr. | Name of Raw Material | Total consumec - -:Nz - of stiiper
No. S duringthe year - = D ent]‘ Rec ..

UM Near |
1. |Potatoes 0 - |Fe o i020

7, Utilities . y

s ' .
Sr. | Name of Utilities | Consented Qty (CCA) lTa‘&aI consumed wame of suggorting
No. | perMonth Ctoringthe cear | T oument/ *ocord

ForSt:  “otatoes: - ictLlP

" ’»J A 15(?‘ ,4: g . .
O SR 1o | Partne

W



Ao e g e e S e e g ey 382, ! Sl
" 3 L\ D
5
| 01617
1. | Electricity NA S e ~ FormNo 20
2. | Water 10050 KL -  FormNo20
3 [Col — - - -33333kglhr TNA
8. WasteGenenations& Disgbsal Du_ringthevLaf' - o -
Sr. | Nameof | State | Total consumed during the year | Type& | Outside | Total
No |Waste |[(5,L,G o capacity |'disposal | waste
) | Generate |Reused |Treated |of.  |facilityfor | disposa
d [ ' Treatmen‘ treated | | during
tfaclity |waste = |the
/ . |ntsite( | (Discharg | year
Jrl ETR L eplace)
| N JAPCM) |
L. ~ Annexure -l
g Detail of‘;fﬂuent-DisposaI a'f-lterTr'eatment:--v' - Lo S - '
Sr. | Name of Waste ' - | Disposal ‘| Directly Discharged to | Discharged to CETP by
No. | stream - tonlandby | GIDCDfain/ = — ’ ——
-+ Municipal drain/Sea . Tanker; Plpel_me.
1| ETP waste water |~ No No No
10. Detail of Solid / Gaseous Waste after Treatment - 5
Sr |Nameof |sentto | Incinerated 4t | Evaporatedat | Vent Vented
No | Waste |Co- 77 |ihrough | Through
prqcessing “|fluegas - | process gas
stack scrubber
Own | Commo |Own | Common
| Site' | nFacility | Site | Facility |
1 | NA NA NA | NA NA NA NA NA

11, Detail of Digﬁosal of solveht, Ammonia Solutions & acids after use

Sr. | Nameof | Total Qty disposal during the year

No. | Solvent, —— , -
Ammonia Solvent Distillation at . Spent Acid re-use/ Treatment at
Zo!gt'?’?ﬁ/ | Qwn Other Sale to Own Site | Other Site | Saleto
Gas -~ gite™ 1 site ™ U actual users Actual users | -

For Stagot Potatoes Product LLP

Partner
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LINA- [NA [NA | NA TNA NA-  [NA

| G\ nuboﬂ awir.’o’% Mgsia mes
12, Other Details;-

: . ; N
(1) CETP mernbersh|p no, Date Place & Booked Qty (MPmbershlp certlf cate Shsould be _
attached): NA :

(2} TSDF Membership Certificate: we will Apphed to get TSDF cemflcate |

(3) CHWimembefship no, date & place; N.A -
: (4) Consent No & date of re-user/ Recycler: NiA

Sr | Name, Address & Consent no & date from | Total quantity sent to them
no | phonenoof Re- GPCB/CPCB/ThereSPCB( Name of - Total gty sent
user/Recycler etc. | Fortranshoundary - | waste . during the year |
| Movement) R R S AP
1| NA _NA ] NA ] NA ]

j " [5) Waste transportation Detail

Sr | Name, | Vehicles | Used to carry Having, 'GPS system.. | Online | Loghook
| no | Address | registrati | wastes. | the | implemente" | manifest | Maintain

&phone [ onnoof |Name |To authoriza [ d? impleme | ed? .
~noof  ftruck/ | of ~ |'carryat ] tion from | nted? |

Transpo | Tankers | waste | which | GPCB? . | R '

rter & - | place | o

| Capacity- Clfor
L ' _disposa
| ‘ CL

1. |NA NA - NA  [NA  |NA NA-© [NA [NA

("\ 13. Need of up gradation, if any

Looking to the above production & waste generatlon/& future plannmg to mcrease productlon
mention any up gradation/ addition of pollution control measures are necessary in respect of

1. ETP - : Not Required

2. Fuel Change/Use : : Not Requ:red‘

3. APCM : Not Required

4, Scrubbing system : Not Required

5. Noise Control : Not Required 5
6. Solvent recovery Unit - :Not Required

: {LLP
For Stagot Potatoes Prodtfc

Partnet
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 For, Stagot Potatoes Product
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! ' FORM-V]
: _ (See rule 14)-
From:
Mfs. Stagot' Potatoes Product LLP :
Survey No. 675/1, At Sundhe,
Tal. Palanpur, Dist. Banaskantha.
To,
Gujarat Pollution Control Board
“Paryavaran Bhavan”
Sector 10A . . _ !
Gandhinagar-382010 BEES
Environmental statement for the financial year end{né _tyhefB,.ls‘r March 2017 :
. | PARTA |
| (i) Name and address of the owner/occﬁpier of tfig industry operatioh'dg' process
| (‘: : Mr. Bharat Gothi | ' "
‘ - Ms. Stagot Potatoes Product LLP -
Survey No. 675/1, At Sundha,
Tal. Palanpur, Dist. Banaskantha.
- (M.) 8452041600 -
(i) 'Iridust'r'y éategory Primary - (STC Code) SeCOndéry ~(SIC Codje): Large
(iii) Produ_ction capacity : 1080 MT/Month -+ - o | o
(iv) Year of Establishment : 2017 . | | ;
(v) Date of last environimental statement submitt_eii:-_ NA o |

1 Substituted by Rule 2(b) of Environment (Protection) Amendment Rules, 1993 notified vide G.S.R. 386 (E) dated 22.04.1993,

For Stagot Potatoes Prodyct LLp

: Partnec

b N R T AR IN Wb, E ll'-. "
U0t eoiiu’ logutd 19



PART-B

Water and Raw Material ansﬁmptio’_n_ :

(i)  Water consumption 335.0 m*/d
Washing: 325.0 m’/d
Domestic: 10.0 ;_nf/d _ , L
Name of Products Process water consumption per unit of product output.
. Duringthe previous ' During the current
financial year . financial year
“(ly R
(1) Starch NL © 8.33KLMT

(i)  Raw material consumption

Name of Products Consurption of raw material per-unit of output

*Name of raw
materials , oy -
= During the previous ~ During the current
 financial year financial year
(1) Potatoes Starch NI 6.66

*

Industry may use codes if disclosing details of raw material Would violate contractual
obligations, otherwise all industries have to name the raw materials used.

PART-C

Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

(1) Pollutants Quality of Concentrations of | - -Percéntage of
Pollutants pollutants variation from
discharged - discharges prescribed standards
(mass/day) (Mass/volume) with reasons.

(a) Water NA. NA. N

(b) Air [ NA. e lao NA No

il e T LR W :
et

For Stagot Potatoes Product LLP

Partner
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PART-D
HAZARDOUS WASTES
| (As speciﬁed under Hazardous Wastes (Management and Handling) Rules, 1989)
Hazardous Wastes ' 'Totalbdantitj_(il(g}) |
During the previous .'During the current
| ﬁna.nclal year financial year
()From process NIL . ; 'NIL.“
(o) From pollutlon control o NIL . ‘ ML
facilities T o
Ul tmood asohoTlopsE 0! paRTiE
Y  Solid Wastes - \
wfins ————
B ‘ | o :T'ota_l Quantity ~ -
O | During the; previous 'Dufinéthe;cment :
- . o o financial year = . financial year
"(2) Fromprocess . - c o ::_N.A.
(b) From pollution control facilities o N NA
(¢) (1) Quantity recycled or re-utilized w1thm the umt : Nil o
() Sold | - M
(3) Disposed S
PARTF <
, Please specify the characterizations (in terms of composmon of quantum) of hazardous as
 well as solid wastes and mdlcate disposal pr actlce adopted for both these categorles of wastes.

Tmpact of the pollution abatement measures faken on conservatlon of natural l'esoduces s
and on the cost of productlon

e
For 85 .
9°‘Potatoes
“41088 Prog
‘ Ut L{p

Partngr -
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: '
A
PART-H
Additional measures/investment proposal for enwronmental  protection mcludmg I
abatement of pollutxon pl evention of pollutlon -
- ) :.PART'-I
Any other particulars for i 1mprov1ng the quahty of the envnronment ;: _
CONA For Stagot Potatoes Product LLP
R, Raﬂner
, . _ _ (Slgnature of person carrying out an’ />
/ a : . o h | R lndustry, Qpetation or process) (>

- Namé: Mr. Bharatbhai Gothi
, Des1gnatlon Partner

Address M/s Stagot Potatoe< Product LLP

Survey \Io 6751, At Sundha,
Tal. Palanpur stt Banaskantha

(“
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 Zimbra | L Pagelofl
?Zilﬂbl‘ a ' o . ' | eeplnido@uﬁv&l.oon
' + Eontelze;

Re: Power disconnecti_on

From £ ecpinido@ugvel.com Mon,.Nov 06, 2017 04:24 PM

- Subject : Re: Power disconnection
To ¢ Gpeh Palanpur <gpchpalanpur@gmall.com>

Dear Sir

¥ per your traif mail said HT Connection Power Suppiy was drs connected on Dt 06/11/2017 at 01: 15 Hrs
-~ Gujarat polution control Board has Issued closure direction to Mss. Stagot

Potatos Product, 675/1, Village Sundha, Tal, Palanpur, Dist. Banaskantha

under section 33A of the Water Act. ;

Hence you are requested to'take nesasaty action from your end

With Regards & Thanks

Er, B.S.Parmar,

Executive Engineer,

UGVCL,Division Office 1,

PaIanpur(B K,

Mo.-8469769851,

E Malleeplnldo@ugvcl com

Save Energy for the Benefi t of Self & Nation

T o Grlglnal Message -----
Fromé Gpeh Palanpur <gpcbpalanpur@gmall com>
-To: eepinido@ugvcl.com -
Sent:-Frl, 03 Nov 2017 11:43: 17 +0530 (1ST)
Subject: Power disconnection

To,.-

Executive Engineer,
uGvey, o
“Palanpur :

o,

Gufarat pellution control Board has issued closure direction do-M3-5Ef
Potates Produdt, 675/1, Village Sindha, Tal, Palanpur; Dist::Banaskantha..
Under-section 33A-of the Water Act with 15 days effcet on 13/10/2
power supply yet not disconnected. hence you are requested to discorfett
power supply of this unit, copy of closure order enclosed herg with,

{

' Thankrng you

(18 Chaudhari)
Reglopal Officer,
GPCB, Palanpur

For Stagot Potatoes Product LLP

Partner
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25" April, 2019

The Member Secretary,

Gujarat Pollution control Board,
Sector - 10 A, Paryavaran Bhavan,

Gandhinagar. | _
Sub: Apﬁlication-for revocation of M/g,.StagOt Potatoes LLP Survey ‘No. 675/1, At

“Sundha, Tél. Palanpur, Dist. Banaskantha
Ref: Closer Order No: GPCB/CCA/BK-342/ 1D 49934 date 20/04/2019

| DearSir, ,
With reference to abovg subject, we would like to inform you that we have complied all the
reason for the closer. order shouted for. All the detail and documents has been attached
herewith for your kind reference. We are request you to revoke our unit and oblige..
Thanking you,
Yours faithfully, .

For Stagot Potatoes LLP.

Authorised Sigantory
Enclosed :
1) Application for revocation of Closer

2) - Annexure | { Compliance for the Closer Order)

* 3) Undertaking - -
. 4] Bank Guarantee

5) Formno 20 . o
6 formNo2l For, Stagot Potatoes Product LLP

7) FormV ' R '
) W Partner

8) Photo of the Perfumery Fragrance system

9) Closer Order -

| 74, Shree Arcade, Abu Highway, Palanpur - 385001, Dist. B.K:, G'uiara't, India.'
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STAMP DUTY GUJARAT

UNDERTAKING

| MrBharatbhaiGothiaged adult having business named M/s. Stagot Potatoes

- Product located at Survey No. '675/1, At Sundha Tal Palanpur Dist.

Banaskanthado hereby undertake as under:

S,ir, with reference _fo the closure notice no. GPCB/CCA/ID-49934/BK-342/49934~

dated 20[04/2019 outward no 502947. We have complied with all query points



raised by GPCB officials dunng visit & taken remedial action to restrict such
mistake in future.

We ensure you that we shall follow GPCB gwdelmes in future also& we shall

comply Environment Protectlon Act 1986.

- What is stated herein above is true to the best of my knowledge and same |

belleved to be true.

Date:-26/04/2019

For, Stagot Potatoes Product _'

* For. Stadot Potatoes Product LLP

BharatbhaiGothi artner
(Partner)
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APPLICATION FOR REVOKATION OF CLOSURE ORDER

Full Name and Address of the Unit' . M/s. Stagot Potatoes Product

{ GPCBID No.

49934

GPCB/CCA/BK-342/1D 49934- dated
20-04-2019 with Qutward No. 502947

No. and date of closure order for which the revocation is

sought for
4 | Date of disconnection of electricity supply
5 | Date of Disconnection of water supply Co -
| 6 | Remedial measures taken for control the pollution( In the mentioned below) |
Sr Reason of Closure - Remedial Date of Which compliance required
no o measures | Completion of | more than 7 days’ time, Likely
taken. - Measures date of its completion
1 | GPCB/CCA/BK-342/1D Compliance . | 25-04:2019 Complied
/ | O 49934- dated 20-04-2019 | report -
' with Outward' No, 502947 { attached.
Closer Oreer is attached o

We have submitted an undertaking (on Stamp paper of Rs. 100/~ duly sighed and sealed by Notary)

on date 25/04/2019 . '

In addition to this company shall also undertake to comply with all the provision of the water Act
1974, Air Act 1981 and hazardous waste rules 2008 whatever is applicable and also comply with the
condition stipulated in the CTE by the board.

—
co

Letter of bank guarantees, If |
required:

We have Extended the Bank guarantees of Rs.2,00,000/-

Status of CCA along with date of | Valid CCA no W-34953 dated 11-03-2019 and valid up to

expiry | 30-06-2022 '

Upto which period the water | Paid .
cessispaid:

Are sample analysis chargesis " | Paid
paid L

Closure order(s) issued to the- Yes
unit by the GPCB in last two '
years:

Status of monthly report from | We are submitting Monthly report of industry in form no 20

industry { Form no 20) , . . S

?
For, Stagot Potatoes product L

Partner




{14 Status of annual report from | We are submitting Monthly report of industry in-form no 21

Industry (Form No 21)

15 | Env. Audit report ( if applicable) | N.A

B |
16 | Status of Env. Statement{ Form | We are submitting Monthly report of industry in form V
V, EP Act} N ' '
i 1

17 | If Unit is in critical dark zone We are not in_dark zone area; Source of water supply isBore | -

area, source of watér supply well.
'  For, Stagot Potatoes WU—&P——J

rtner

Date*: 25-04-2019 Pa
Place: Palanpur Sign of Occupier/ Manager

*This Date should be after the date mentioned in Item no 4/5

ﬂ ~ Note of Unit Head:l-'FoHowing Item shall be attached and ensured by the unit Head

1) Date collection form. .
2) Last visit report from Regional office.

3) Industrial Profile fully filled up :
' Above facts are verified and found correct

Signature of Unit head

4

'//\\
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Date: -26-04-2019
To,

. M.V.Patel {Unit Head)

Gujarat Pollution Control Board
Sector 10A, Paryavaran Bhavan,
Gandhinagar '

Subject: Compliahc‘e status of direction of noticé under section 33(a) no

GPCB/CCA/BK-342 ID: 49934 on date 20/04/2019.

Respected Sir,

With reference to above subject We, M/s. Stagot Potatoes Product LLPare
submlttmg here compliance of Dnrectlon of. notlce no GPCB/CCA/BK- 342 ID: 49934

- ondate 20/04/2019

1) Analysns report of S5, NH3-N COD and BOD of treated effluent is found hlgher as

per the prescribe limit during the visit on dated 28/03/2019,

* We have already installed anaerobic digester followed by aerobic tréatment and
start the treatment process. We already got the result but less experienced

operator and supervisor, we faced some of the trouble in operation. We have

given the contract of high experienced contractor who has well experience of -

running and trouble shooting of anaerobic digester like Amul Dairy, Sugar can
Industry, Banas dairy, Mother dairy etc. We have check and verified the same.
We are very much sure you that onward there is not any issued in Digester as well

as final treated water discharges parameters.

2): Particulate matter in Air Sample result is found htgh.

We have clean all the dust in dust collector and set the cleaning frequency and :

 prepared the log sheet of dust collector operation and sign by the authority,

co 0395 L 352
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3).
~ board)where treated water is heing discharged.
Sir, It s starch manufacturing from Potato in which potato is crushed directly and

after crushing, only separation and filtration process is involved to recover the

Bed Smell Has been feit nearby ared of farm (Permission giyéh by the

starch. It is highly bio degradable raw material as well as waste water. Potato
slurry is easily oxidized by the atmospheric air. Due to this nearby area felt smell.
We have provide door curtain to minimize the smell as well as installed perfumery

~ fragrance nozzle to rémove bed order. (Photo is attached).

4).
_occurred through treated water much possibility of order due to septlc

Waste water from the process is highly bio degradable. Hence if ponding

condition.
We agree that the untreated water ishighly bio degradable. So will take utmost

care for ponding activity. We have sufficient fand for irrigation purpose. Although

. we sure you that there will be no pondmg while discharge treated waste water.

5).

6).

At the time of Visit some of the smell has been observed nearby ETP area.

As per the answer of point no 3, we have installed perfumery fragrance nozzle to -

remove the bed sméll It will spry automatically in the particular time interval.
Sample of effiuent taken during the visit, the parameters like SS, NH3-N, COD

and BOD is found high.
Answer is incorporated in point no 1

Sir, It is-new and first time production in India. We have no any -reference of
* effluent treatment as per the Indian weather. We have taken all the possible

technical and ’professi0nal assistance and do our best to achieve the final

discharge norms. But we sureyou that we will do the production actlwty after

conformation of the final treated waste water norms. -

We are requesting you not to take strict action 'agains_t us andl'o'o.'ige.

For,M/s Stagot Potatoes Product LLPs
For Stagot Potatoes Product LLP

Authorized Signatory W(M Partner .

- CCto:R.O Palanpuré
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Form No 20

l\/lonthly Report from Industry
(To be uploaded by each industry through XGN every month within first week of the next
month)For the month of March- 2019

1 {GPCBID no 49934
2 | Name& address of the Industry M/s. Stagot Potatoes Product
‘ . ‘ Survey No. 675/1, At Sundha,
Tal. Palanpur, Dist.
Banaskantha.
3 | PhoneNo (M.) 8452041600
4 | Date of Commencement of Manufacture 01/09/2017
L Process ' o
5 |'CTE no & date CTE No. 77473
’ | | - dated 28/03/2016
| 6 | CCAno & date - | W-34953 date 11-03-2019
_ y Water cess { With mterest) Pald upto whlch -NA
- | period - ' '
LS Laboratory Charges pendmg ifany | None
9 | Water consumption during the month (By all 220 KL
source) in KL | ' | .
10 | Fuel Consumption during the month 470 kg
11 | Electricity-Consumed in. production | 6232 unit
12 | Electricity Consumed in ETP/CETP 2679 unit
13 | Production in MT . : 22 MT
. ’ 14 [Waste water discharge during the monthm- ' 198 KL
KL : .
15|  (A)Work of control Measures in process . NO
(BJAPCM up gradation "+ - ' NO
(C) Solid Waste Reduction/Safe N . NO
Disposal Method B
(D)Cleaner Production Technique NO
" (E) Reduction/Safe Treatment Plant . We have installed Anaerohic -
for COD, Color, Toxicity, . Digestion technology
Solvent, Acid etc,, NH;N : -
(F) Any Other Control Technique We have installed Order control
L . | | systemto minimized Smell B

"For, Stagot Potatoes Product LLP

‘Partner




GUJARAT POLLU

 FormNo21

ParyavaranBhavan Sector 10,
- Gandhi nagar-382 010

ANNUAL REPORT OF INDUSTRIAL UNIT

TION CONTROLL BOARD

. {To be submitted online (XGN} by each industrial Unit on or before 31 March in respect of.
calendar year ended on previous_31St December) '

1

GPCBID no

49934

2

Name & address of the lndustry} '

M/s: Stagot Potatoes Product

Survey No. 675/1, At Sundha,

Tal. Palanpur, Dist.
Banaskantha.

Phone No*

(M.) 8452041600

CCAna:,.Date & validity { Copy of the

W-34953 date 11-03-2019 valid

CCAshould be enclosed) up to 30-06-2019 -
5. Production: - : , ,
Sr. Name of Consented Qty Total Total Name of
No. | product (CCA) per Anrium | production | production supporting’
. ~ | duringthe’ | during the ‘Document/
previousyear | year Record
. 2017 MT/Year | 2018 MT/Year
1 Etarch | 12960 MT/Annum i 620 552 |FormV
6. Raw material ,
Sr. | Name of Raw Material | Total consumed Name of supporting .
No. during the year 2017 | Document/ Record
' MT/Year
L 1. |Potatoes 4000 | Form V
il i J
“For, Stagot Potatoes Product LLP

W Partner
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7. Utilities

for, S:aqet Potatoes Pr

Sr. | Name of Utilities | Consented Qty (CCA) | Total consumed Name of supporting
No. | - per Month during the year Document/ Record
' - 2018 -
1. | Electricity NA | 224222 Unit Form No 20
2. | Water 10050 KL 4980 KL Form No 20
3. | Coal 333:33kg/hr . 6125Kg " NA
8.Waste Generations & Disposal During the year
Sr. | Nameof | State | Total consumed during the year | Type & | Outside . | Total
No | Waste |{S,LG o capacity | disposal | waste
' } - | Generate |Reused |Treated |of .| facility for | disposa
d ' Treatmen | treated | L during
tfacility | waste the '
atsite( | (Discharg | year
ETP, | eplace)
. = APCM)
L Annexure - Il
.9. Detail of effluent Disposal after Treatment
Sr. | Name of Waste Disposal | Directly Discharged to | Discharged to CETP by
No. | stream on land by | GIDC Drain/ —
KL/Year . | Municipal drain/Sea Tanker§ Pipeline
1. |ETPwastewater |4520  |[No  ° [ No No
10. Detail of Solid / Gaseous Waste after Treatment .
Sr | Name of | sent to Incinerated at | Evaporated at Vent Vented |
No | Waste | Co- . throUgh Through
processing flue gas process gas
stack scrubber
| Own | Commo |Own | Common |
B Site | nFacility | Site | Facility
L M\IA_ CNA - [NA O [NA O [NA [NA NA NA
oduct LLP

.

Partner
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. 11, Detai.l of Dispasal of solvent, Ammonia 'Solutions&'acids after use

400

|

Sr..| Name of - | Total Qty disposal during the year
No. | Solvent, - —
Solvent Distillationat h Spent Acid re-use/ Treatment at
Ammonia | - _
S°|_Uti°"5/ Own | Other |Saleto OwnSite | Other Site ' Sale to
Adds | gite Site | Actual users Actual users
1 [NA LNA. ]NA NA NA NA LNA

12. Other Details: = , .
(1) CETP membership no, Date, Place & Booked Qty(Membership certificate Should be

attached): NA

(2) TSDF Membership Certificate: Applied to get TSDF certificate

(3) CHWI membership no, date & place: N.A
{4) Consent No & date of re-user/ Recycler: N.A

Sr | Name, Address & Consent no & date from Total quantity sent to them
no | phone no of Re- GPCB/CPCB/There SPCB( | Name of Total gty sent
user/Recycler etc. For trans boundary waste turing the year
Movement) ' '
1 NA NA NA NA
(5) Waste transportation Detail
Sr | Name, | Vehicles |Usedtocarry | Having | GPSsystem |Online | Lloghook
no | Address | registrati | wastes the | implemente | manifest | Maintain
&phone | onnoof | Name | To authoriza | d? impleme | ed? '
noof [truck/ | of | carryat |tionfrom nted?
Transpo | Tankers | waste | which | GPCB? -
rer | & place
~ ' Capacity | for
s -disposa
|
1 |NA NA - NA - |[NA " [NA NA. NA NA

For, Stagot -Potatoes Product LLP

1

Partner
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13. Need of up gradation, if any *

L
2
3.

For, Stagot Potatoes Product
For, Stagot Potatoes

Authori;ed Signatory

Fuel Change/Use -

Scrubbing system
Noise Control
Solvent recovery Unit

Looking t the above production & waste generation/& future planning to increase production, .
* mention'any up gradation/ addition of poIIut'ion control measures are necessary in resp
| :ETP s provided
:Not Required -
. Dust Collector is installed to minimizes. SPMin

Boiler

:Not Required
: Not Required
: Not Required




o

To,

_ “Paryavaran Bhavan”

[FORMV]

 (Seerule 14)

From:

M/s. Stagot Potatoes Product
Survey No. 675/1, At Sundha,

Tal. Palanpur, Dist. Banaskantha, -

Gujarat Pollution Control Board

Sector 10A
Gandhinagar-382010

Environmental statement for the financial year ending the 31* March 2019
_ PART-A

(i) Name and address of the-owner/dccupier of the industry operation O process '

Mr. Bharatbhai Gothi

M/s. Stagot Potatoes Product
Survey No. 675/1, At Sundha,

Tal. Palanpur, Dist. Banaskantha.
(M.) 8452041600

(ii) Industry category Primary ~ (STC Code) Secondary - (SIC Code): Large
(i Producti_oh capacity : 1080 MT/Month
, (ii/) Year of Establishment : 2018

(v) Date of last environmental statementspbmitted: NA

“ 1 Substituted by Rule 2(b) of Environment {Protection) Amendment Rules, 1993 notified vide G.S.R. 386 (E) dated 22.04.1993.

For; Stagot Potatoes Product LLP

Y

Partner
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PART-B
Water and Raw Material Consumption
(i) Water consumption 335.0 m'/d

Washing: 325.0 m/d
Domestic: 10.0 m*/d

Name.of Products ' Pro_ceés water consumption per unit of product output.
During the previous - During the current
financial year . financial year
(1) @
(1) Starch .  104SKLMT " 9.0 KLIMT

(i) = Raw material consumption

/ - Q . *Name of raw Name of Products * Consumption of raw material per unit of oﬁtput
materials : ' . . .
During the previous - During the current
financial year financial year
(1) Potatoes - “Starch ' 6.66 - . 6.66

* [ndustry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.

PART-C

- Pollution discharged to environment/unit of output
(Parameter as specified in the consent issued)

Q (.I)P0|Iutant_s‘ ) Ouality of Concentrations of Percentage of
PoIIutan\ts, . pollutants variation from
discharged. ~ discharges prescribed standards
_ (mass/day) = " (Mass/volume) |-  with reasons.
(a) Water T NA. C N.A. : No
(b) Air | | NA N.A.' | No

| For, Stagot Potatoes Product LLP
] ¢ |
W - Partner
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PART-D
HAZARDOUS WASTES

(As specified under Hazardous Wastes (Management and Handling) Rules, 1989)

i
!
!
!
|
!

[ Hazardous Wastes . E Total .Quantity(MT) 7
BE During the previous | During the current : !
_ -+ financial year. financial year -
(a) From process - ' NIL - _ NIL
(b) From pollution control 2:00 7.00
facilities . L L
. | : : PART-E
j : Q _ Solid Wastes
Total Q-iantity
During the previous 1 During the current
financial year - financial year
() From process _ g ' NA.
(b) From pollution controt facilities NA.
(c} (1) Quantity recycled or re- utihzed Wlthln the unit. Nl
Q) 2 Sold 9.00 MT
(3) Disposed Nil
PART-F

Please specify the characterizations (in terms of composition of quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of wastes.’

NA.
PART-G

[mpact of the pollution abatement measures taken on conservation of natural resources

and on the cost of production. ' '
| NA | ,

For, Stagot Potatoes Product LLP

\

Partner
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PART-H

Additional measures/investment proposal for environmental protection including
. abatement of pollution, prevention of pollution.

N.A.

PART-I

~ Any other particulars for improving the quality of the environment.

NA. :
For, Stagot Potatoes Product LLP |

- ' W Partner
(Signature of per3on carrying out an

. Industry, Operation or process)

O ' . ; : Name: Mr. Bharatbhai Gothi

Designation: Partner
Address: M/s. Stagot Potatoes Product
Survey No.675/1, At Sundha,
Tal. Palanpur, Dist. Banaskantha..
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010 -
Phone : (079) 23222425
(079) 23232152
Fax : (079)23232156
Website : www.gpcb.gov.in.
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ANALYSIS .REPORT FOR AIR

Gujarat Pollation Control Board

TYPE : Stack-Flue Gas. Central Laboratory

' . o Paryavaran Bhavan

Sample 1D:255794 - Analysi§ Completion:04/04/2019 | Sector-10A
o . Gandhinagar-382010
Manufacturing of Starch/Sago / LAB [nward : §4215 Tele:232227%6

I, Name &
2.Address of the Unit

3. Nature of Sample

4. Sample Collected By

5. Date & Time of Collection & Receipt
6. Date of Start & Completion of Analysis
7. Sampling Point

8. Fuel

9.APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed

13, Par,anieters

faprmis e e .

: Stagot Potatoes Product - 49934
: Survey No, 675/1,At Sundha,-

Palanpur - 385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gide

: REP-Representative/Grab , (Insp Typé : COM-On Complaint)
: Muralikrishna.Dasari, R.O Head

: 28/03/2019, (1700 to 1730)

: 30/032019 & 04/0412019

: Stack attach to Boiler ~ Stack attached to boiler

¢ Imported coal

: Dust collector

: 1179497

& Volume-Absord Media : 50 ML for each S02 & NOx

: 502.86 Lit (NTP).for PM
+ 3 & Oper Time(Min) : 30

Test Method

E'.';__..,  Parameter Umt A , Range of Testing Result
| 1PM-Stack MGINM3- S: 11255 (Part - 1), 1985 (Reaffimed 1999) - 1 -5000mgNM3 283
| 2802-Stack (PPM PP lIS/11255 (Part-2), 1985 (Reafimed 2009)  §-S0mghMg | ;6
| 3NOX-Stack PPM IS:1255(Part), 2005 5-500mgNM3 . 037
o
. Yababpas g et P .
ror, Stagot Polaices Product L
’ \
Partner
Laboratory Remarks.: Approved. By:331-tab_331 Dt 04/04/2013 , e fn
' v _‘,.'..«49_»_‘7."}__""" .
K.B.Vaghela, Lab Head
Fiefd Observation:  for s02 & nox = 2 Ipm for 30 min = 60 lit = 59.16 lit (ntp) gas passed for each parameters; fuel feéding system: auto;
steam pressure - 10 kglem2 ' ' '
B B 0610412018 -
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ANALYSIS REPORT FOR : . Gujarat Pollution Control Board,

WATER / WASTE WATER SAMPLE Central Laboratory &
Paryavaran Bhavan '
Sample [D:255796 - Analysis Completion:05/04/2019 | Sector-10A *
Manufacturing of Starch/Sago / LAB Inward : 64210 Gandhinagar-382010 L
e g el S D Epetilie 1 Dl F2MGA 7 BSOUTEE I et BIAYI0LH 005
TEST REPORT ]
_Test Report No. : 64210 Date: 05/0412019
1. Name of the Customer : Stagot Potatoes Product - 49934
2. Address ' . : Survey No. 675/1,At Sundha,-
' ' ' Palanpur-385518, Taluka : Palanpur, District : Banaskantha,GlDC Not In Gide
3. Nature of Sample : REII’-Representatwe/Grab, (Insp Type : COM-On Complaint)
4, Sample Collected By : Muralikrishna,Dasari, R0 Head
5. Quantity of Sample Received : 5lit, '
6. Code No. of the Sample : 255796 -
7. Date & Time of Collection & lnwardmtT 28/03/20I9 (1635 to I63<) & 30/03/2019
8. Date of Start & Completion of Analysis : 30/03/2019 & 05/04/2019
9, Sampling Point : : Borewell sample collected from nearby borewell toward south side of stagot potatoes u
10. Flow Details (Remarks) . HES
11. Mode of Disposal ' RS
Q Ultimate Receiving Body : Ground Dischsrge .
3 Tempefature on Collection : 25 & pH Range on pH Strip :@ 7 - 8 on strip
14. Carboys Nos for : : :. & Color & Appearance :Colorless
15. Water Consumptlon& WWG(I\LPD) lnd 1325000, Dom :10.000 & Ind :300.000 , Dom 8000
Sr Parameter Unit ‘l . TestMethod Range of Tes{mg -Result
“lTemperatue Centgrade {IS; 3025 (Part - 9) - 1984(Reaffimed 2006) Amblenl oC-600C 2
2T ~ phUnis 45001+ BAPHA Slandard Methods 22nd edi 2012 1-14 pHvalve Asorl 752
“3iCoowr ' " PLCOSC. |21ZOBAPHAStandard Methods 22nd edi. 2012 2 1099 Hazen&150|l 0
"4[Total Dissolved Solids " mgl " iGravimetric method. (2640 C APHA Standard Method 10-200000mgl | 1318
?ﬁ Suspended Solds C o omgl 4Grav1melnc method. (2540 D APHA Standard Method,2- 10000 mgL |- T
._6— Ammonlcal Nllrogen ' : mg/l 1)T|tnmetr|c method (4500 NH3 B & C APHA Slanda 1- 2000 mgII TE o1
K _cmngg : oml 'Argenlometnc method. (4500 CI7 B APHA Standardh 1-50000 mglI 273
8iSulphate : mll APHA(22nd edi}4500 S04 E . 240mgl| 153 .
§ Chemical Oxygen Demand mgl  |APHA. (22nd Edltton) 5220 B Open Reflux Method-2 I50 50000 mgll-. ' _'e§
100|I&Grease ' mgit 'quwd L|qu1d Parition Gravimetric method. (55208 101 - 1000 mgII BDL !
TiSuphide " 0 mgl - IAPHA(2dEGL )4500-52- -iodometric Method i5000mgn T eeL '
12800 (31 Days 2700) ' © “mgl  ;3-DayBOD lest. 1S 3025 (Part 44) 1993 Reaffime 05-50000mgh D
C313'Sod|um Absorptton Ratio(SAR) . . SAR .IS11_624 -1986(Reaffirmed 2009) 1-50 vMeq/L 21 '
Laboratory Remarks :'Approved. By:331-lab_331 Di.: 05/04/2019 . . o, e v e (.
. : Ve ._\.\,_M{

For, Stagot Poislsp Do 10

‘.

K.B.Vaghela, Lab Head

~.

Partaér -

Field Observation : * Sample collected w r t public complain,

Note :
1.* - These parameters are NOT covered under the scope of NABL.
2. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
3. Samples wil be destroyed after 10 days from the date of issue of test report unless olherwise specified.
4. This report is fotto be reproduced wholly of in part of used in any advertising media without the permission of the Board in writing.
5. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effiuents
8. Physicochemical and microbiological parameters, Std Methods for Waler and Waste Water- 22nd Edition by APHA.

0. Bloasay oo o tocly)-1S8582:Par22001, Reaffrmed 2007
o e ' . : o - 06/0412019
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ANALYSIS REPORT FOR Gujarat Pollution Control Board, /%

WATER / WASTE WATER SAMPLE ' o Central Laboratory
' ‘ Paryavaran Bhavan

Sample [D:255795 - Analysis Completion:03/04/2019 “ 1 Sector-104
Manufacturing of StarchiSago / LAB Inward : 64207 Gandhinagar-382010 FN
."mxv.sfi':::!-‘..::."-!_:-'-z-:u\;i' el 4 eetitivnre Detn l\; THHIN NGO VH R RIR 16 ’U 12 1013
B . " TEST REPORT
Test Report No. : 64207 B _ ' : Date: 05/04/2019
1. Name of the Customer : Stagot Potatoes Product - 49934 . o
2. Address ' : Survey No, 675/1,At Sundha,-
' '  Palanpur-385518, Taluka : Palanpur, District : Banaskantha, GIDC : Not In Gide
'3, Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By ' : Muralikrishna.Dasari, R.0 Head
5. Quantity of Sample Received : 5lit.
6. Code No. of the Sample o : 255795

7. Date & Time of Collection & Inwarding : 28/03/2019 , (1750 to 1750) & 30/03/2019
8. Date of Start & Conipletion of Analysis : 30/03/2019 & 05042019

9. Sampling Point - ' : Treated wastewater samnl.e collected from Tertiary feed tank (before tertlary treatmen
10, Flow Details (Remarks) - f-
11, Mode of Disposal ' : On land for irr,ig:ition & Plantation (Farming)
. Ultimate Receiving Body ' : Ground Dischsrge
. Temperature on Collection 1 5& pH Range on pH Strip :@ 7 - § on strip
14. Carboys Nos for ' ¢ & Color & Appearance :Brownish

15, Water Consumption & W.W.G (KLPD)  : [nd;325.000, Dom :10.000 & Ind :300.000 , Dom :8.000

Sr - Parameler i uni .. TestMethod ____?E‘Ef_"g_es_‘"‘g___.__.f‘ff.‘_‘lf,_,
1 Te_mperature o . i Fentl_gr.ade“ 1S: 3025 (Part 9) 1984(Reaffrmed 2006) Ambient oC - 60 oC 25 -
2 pH ' _ . ; pH Units  |4500 H+ BAPHA Slandard Methods 22nd edi. 2012 1-14 pH value As or| 723|
,.3. Colour - PLCoSC. _,21208APHA Standard Methods 22nd edi. 2012 2 to 99 Hazen & 1- 59[ 100
4Total Dissolved Solids , . mghGravimetric method. (2540 C APHA Standard Method 10 200000 mglL 1254
s Suspended Solids ' mel {Gravimetic method. (2540 D APHA Standard Method: 2 - 10000 mg/L S W
6 AmmonlcaIN ogen. . mgll 1)T1tr|melr|c method (4500 NH3 B & C APHA Standa} 1 - 2000 mg/l 12446
7|Chloride gl Argentometnc method. (4500 CI? BAPHA Standard b1 - 50000 mg/l 1 129 |
8|suphate - gl TmlAPHA(Zan edi)4500 S04 E 2-40mgll ' e ’
"9|Chemical O Oxygen Demand N C mgt APHA (22nd Edmon) 52208 Open Reflux Method-2 | 5.0- 50000 m'g}r'-'“ g |
100 Oll&Grease . 'mg/I ‘ 'anmd quwd Partition Grawmetnc method. (55208 01 - 1000 mg/l . 05
| 1fsuphice ) © mgl APHA (22nd Edi)J500-52-F iodomelric Method 116000 mgf : Poare
ij_éeoo(s Days 2700) oy ;3-DayBOD test. (IS 3025 (Part 44) 1993 Reafﬁrme(; 05-50000 "?9" 90
'j§SodlumAbsorpt|on Ratio(SAR) SAR  1611624-1986(Reaffirmed 2009) . :1—50 v Meg/L 7

Laboratory Remarks : Approved. By:331-lab_331 Dt.: 05/04/2019 Coe v
B . i \' 1_;1
’ -. sae Pepcdusg 1ol - o =
sl Uiy L :
 For, Stagat Fot e K.B.Vaghela, Lab Head
Partner
Field Observation :
Note :

1,* - These paramelers are NOT covered under (he scope of NABL.
2. The resuits refer only to the tested samples and applicable parametérs, Endorsement of products is neither mferred nor implied.
3. Samples will be destroyed after 10 days from lhe date of issue of lest report unless otherwise specified.
4. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writiﬁg.
5. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
6. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as, ammended by Second and Th|rd ammendment 1993 for Effluents
8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Waler- 22nd Edition by APHA.
9. Bioassay test (for toxicity) -/S:6582:Part-2:2001: Reaffirmed 2007.

n:.Qg - | . 0610412019
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Respected Sir, -
With reference to above subject,M/s. Stagot Potatoes Product LLPis submlttmg

-' ujarat PoIIut|on Control Board,
Jilla Seva Sadan -2, Third Floor,
Jorawar Palace, Palanpur - 385001.

Subject: Visit Remark Reply dated 12/07/202

| a
413 it TILTII e 1,;,,,1_1|.,..,i,-u,:, Bl B R e et Y11

UNDERTAKING

Date: - 18/07/2022

herewith the production data in Annexure 1.
Also we undertake that, . '
1. Last production date of odr unit was 26/03/2022 We have attached

2.

electricity bill for your reference. ,

During the production in month of Jan to march 2022, we have treated our
effluent in ETP. Information of waste water treatment and disposal is
attached in Annexure 1.

. We like to inform you,thatour unit is seasonal therefore currently there is

no scope to run the unit as the raw material price are very high and other
arrangements to run the unit are difficult to manage. Unfortunately the

‘Renewal process came in off season, therefore we request you to renew

our CCA."We will intimate the board in writing whenever we will carry out
the production activity. Also we will follow all conditions of CCA. Our
production activity will be started most probably in Feb 2023, but in case
we get opportunity to run the unit we will intimate prior to 10 days of
production. |

We assure you that we will follow suggestlons given by GPCB&will follow all
conditions of CCA.
For,M/s. Stagot Potatoes Product LLP .

For, Stagot Potatoe; Product LLp
Authorized Senal No \’\"\5} w0 2
SOLEMMl Y AF ’!RMED

Signatory FRE b

2

0

>
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r GOVT. OF INDIA

M- 90254 66686
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]
. Raw Production | Electricity Fuel . . Process
ANNEXURE | Month Working | materials Starch Unit Consumption <<m~m”_. Generat Domestic | Boiler water
Day (potatoes (MT) (KWh) (MT) Consumption{KL) ﬁ_.mmnmn USE (KL) (KL) (KL)
MT) . Disposed
(KL)
Apr-21 25 - 2750 350.5 128667 45 2990 5025 685
May-21 3 370 52.5 21158 7.5 378 675 93 °
Jun-21 0 0 o 868 0 0 0 0
Jul-21 0 0 0 0 0 0 0 0
Aug-21 9 1130 147 47101 22 1080 1890 234
Sep-21 0 0 0 16660 0 0 0 0 : .
Oct-21 0 0 0 17160 0 0 0 0 -
Nov-21 0 0 0 4976 0 0 0 0
Dec-21 2 220 31 16688 6 250 426 55 10 4 236
Jan-22 20 2330 334 84839 58 2370 4234 582 100 38 2232
Feb-22 4 400 .48 wmwwo# 11 480 810 110 16 7.5 456.5
Mar-22 18 1880 278 ! 75198 =454 2170 3674 470 72 35 2063
Apr-22 0 0 0 12806 0 0 0 0
May-22 0 0 0 1077 0 0. 0 0
Jun-22 0 0 0 1103 0 0 0 0 0 0 0
Jul-22
TOTAL 81 9080 1241 9718 16734 2229
For, Stagot Potatoes Product LLP
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PCB ID: 49934

To,
The Regional Officer (Palanpur) | Date: 27/02/2023
Gujarat Pollution Control, Board,

Jilla Sevasadan,2, Collector Office,

Joravar Palace,

3rd Fir, Room #20-24,

Palanpur

Sub: Reply for notice of entry and inspection dated 22/02/2023
Ref: Notice of Entry and Inspection Issued on 22/02/2023

Dear Sir,
This is in reference to the Board's officials visit to our unit on 22/02/2023. Thg:
attached here as Annexure - B for your ready reference, We would like to
reply for your kind consideration as follows:
1. As per specific condition of CC&A order submit timebound action
of APCH. | o
As per specific condition of CC&A, we are in process of finalization
APCM installation and it shall be installed within a three month time,
2, sﬁbmit the data of Production, Water consumption, Fuel consu

waste generation and disposal for many months. Please find atta
{-“”‘\ .

3. Maintain ETP operation logbook regularly.
As suggésted, we assure to maintain the logbook records for ETP oper

Thanking you.

Yours ;althfully,
Oy 31280t Potatons Produce e

For, Stagot Potatoes Prodm

'STAGOT HOUSE', Plot No. 675/1, Village - Sundha, Palanpur -
385510, Dist. - Banaskantha, Gujarat, India
www.stagot.com
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—~ (ANNEXURE A) .

Raw Waste

Month Working anm_._u_u Production m_omﬂ__”f no:m__“._.“".»_o: » :.._.,‘zm»o_. Water | isposal | Domestic | Boller v“.umwwm
Day (potatoes | Starch (MT) Constimption{(KL) | Generation : USE(KL) | (KL)

) (KWh) (MT) _ (K1) (k1)
Apr-21 25 2750 350.5 128667 a5 2990 5025 685
May-21 3 370 52.5 21158 75 378 675 93
Jun-21 0 0 0 868 0 0 0 0
Jul-21 0 0 0 0 0 0 0 0
Aug-21 9 1130 147 47101 22 1080 1890 234
Sep-21 0 0 0 16660 0 0 0 0.
Oct-21 0 0 0 17160 0 0 0 0
Nov-21 0 0 0 4976 0 0 0 0 o
Dec-21 2 220 31 16688 6 250 426 55 10 4 "236
Jan-22 20 2330 334 84839 58 2370 4234 582 100 38 | 2232
Feb-22 4 400 a8 28720 11 480 810 110 16 7.5 | 4565
Mar-22 18 1880 278 75198 54 2170 3674 470 72 35 2063
Apr-22 0 0 0 12806 0 0 (] 0
May-22 0 0 0 1077 0 0 0 S
Jun-22 0 ] 0 0 0 0 0 0
Jul-22 0 0 0 0 0 0 0 0
Aug-22 0 0 0 0 0 0 0 (0]
Sep-22 0 0 0 0 0 0 0 0
Oct-22 0 0 0 0 0 0 0 0
Nov-22 o . 0 0 12614 0 0 0 0
Dec-22 3 300 36 20649 8 350 585 82 12 3 335
Jan-23 9 950 114 57459 18 1140 1900 265 36 9 1095
Feb-23 18 1800 256 0 a8 2600 3980 380 65 40 2495

: For, Stagot Potatoes Product LuP
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PURCHASE ORDER :STAOR3032302 Date :- 10/04/2023

To,
ENGIMECH ENTERPRISE,
Mr.Dipeshbhai Patel,
Maninagar,AEmedabad.
Purchase Order 1:- Bag Filter 1nos.
| 2 :- Water scrubber with filter nutch tank & pump.

Ref : EE/offer/23/23.( offer by Engimech enterprise }

Particular Description - ' Detailing -
| No.of bags : 36 nos. ' 6*6 (with silicon coating )
Body size & material 4mm M.S . 1500*1500%3200
Air purge ring Fully auto
Air header 6" pipe 8'long
Hopper 4mm 1500*1500*1200 Deep
Payment . 1 490000/-
Particular . | Description Detailing
Tank size & material 1000*1000*1000mm MS Smm with rubber limng
Scrubbing media oo Alkali )
Pump . 2HP, 1440rpm
Payment ' 345000/- -

Note:- A- Delivery should Be done within 8 to 10 weeks.

B- Payment 10% adavance at time purchase order,40% when machine work done 50%,
P Balance 50% that the time delivery. -

C- 10% i.e 83500/- Paid by cheque no 543116.

g o ‘For, Stagot Potsioes Preduct LLP
_ Thank you for your assistant and cooperation: Fo, 9&5 _ ¢ -

:Regards,

END Copy of Quotatlon and Techmcal Specification.{(Work as per technical specufactlon)

...'STAGOT HOUSE’, Plot No 675/1, V:Hcge Sundhag, Pclcnpur-
385510 Dist. - Banaskaniha, ‘Gujarat, Indig ™~ e e

. www.stagotcom ..
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ENGIMECH ENTERPRISE

€-29, Jshwarnagar Society, Near Sardar Pate! School, : (M): 98250 31734
Rambaug, Mzninagay, Alhmedabad - 380 008, . .
e-mail : engimechenterprisa@gmail.com

Ref: EE/OFFER/23/33 ' - DATE 10/04//2023

To,

M/S STAGOT POTATOES PRODUCT LLP
Stagot House, Plot No.675/1,

Village-Sundha, Palanpur, district-Banaskantha
Pincode-385510, Gujarat,India

- M 7383428342

KIND ATTEND: MR, Vipul Gothi
Email: agrisopotatoes@egmail.com -

SUB :- BAG HOUSE ON Boiler as per your requirement

Dear Sir,

With reference to your lnquxry in connection with your reqwrements of system above
subject, we are pleased to quote as under our most reasonable offer for design, detailed

engineering, manufacturing of beg house . we hope 'shall find in order and meet with

ryour considerate approval.

Our offer comprlses of the following : '
"~ o Annexurel : Technical Specification along with price schedule
e Annexurell : Commercial Terms & Conditions”

We hope you find the offer in accordance to your requurements and satlsfactlon
Kindly feel free to seek any other information

Yours Faithfully,

For, Engimech Enterprise .
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Annexure: 1

Scope of Supply:

" 1. Beg Filter =1 Nos.

" TEGHNICAL SPECIFICATION

No. Of Bag. , : 36 Nos.
Bag Size _ - .. - :6"X86'(With Silicon Coating)

-Qut Side Body MOC . :4 mm M.S. (With Angle Support)
Air Purge ring . : Fully Auto. (With Sequence Controller)
Rotory Air Lock Valve : : 6" N.B. (With 1 H.P. Drive)

Overall Body Size "1 1500 X 1500 X 3200
- Max. allowable Inlet Flue Gas Temp :250°C
Air Header : " :6"Pipe 8' Long .
‘Hopper - - -4 mm 1500 X 1500 X 1200 Deep
~ Stand & Platform . : M.S. Channel, Angel & Checkered Plate
. Electric Panel board . : for pulsing

Prime Quality, GOLOR — SILVER

PRICE : 4,90,000/- ( Rs. Four Lac Ninety Thousand Each Only)

" 2. Scrubber with Filter Nutch Tank & pumb '

- Size: D- 750 mm X h- 2500 mm,
- MOC: MS

- Thickness: 8 MM Flat Boffom

- Serubbing Media: Alkali '

" - With Rubber lining

Tank-Size 1806 X 1000. % 1000 mm
- Material : MS with 5 mm'
- Material ~ M.S with rubber lining
- Pump- 2 HP, 1440 rpm
- PP/SSmake
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PRICE : 3,45,000/- ( Rs. Three Lac Forty Five Thousand Each Only)

| 3. Fitting & Erection at site:

. Our charges for the erection of above equipment along with r\ecessary
ducting’s required as per equipment is Rs. 80 000/— l Rs. Elghty Thousand

only)

Note: .EXCLUDING:

> Compressor 3 HP is provided by client.

> Ducting required for joining beg house to ID fan chent scope
> Cooling tower & pipe line provided by client.

> Transportation and unloading is scope of client. .

> If ID fan capacity requrred to change then it will charge extra.

TERMS & CONDITION

e | The quoted prices are the basic. Govemment taxes like GST etc are extra as
applrcable '

. _Transportatlon charges will be extra.

1e 'Loading unloading charges will be extra.

«_| Civil works require if any will be born by purchaser,

« |Work related to electric cabling & other electrlc accessories will be born by
urchaser.

e ;Payment 1. 50 % along with work order.
' 2. Balance against our Performa invoice,

'DELIVERY: 8-10 weeks.

Thanking you & awaiting your valued order.
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Yours truly,

For, Engimech Enterprise

Authorized Signatory

( Dipesh Patel : 9909947570) .

O /
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PCB ID:; 49934

Yo, .

The Regional Officer (Palanpur) - Date: 27/02/2023
Gujarat Pollution Control Board,
Jilla Sevasadan,2, Collector Office,
Joravar Palace,
3rd Flr, Room #20-24,
Patanpur

e Sub: Reply for notice of entry and Inspection dated 22/02/2023
Ref: Notice of Entry and Inspection issued on 22/02/2023
Dear Sir, . _
This is In reference to the Board's offictals visit to our unit on 22/02/2023. The:copy of the:NEI is
attached here as Annexure - B for your ready reference. We would Ilke to subm\'__; ointwise

reply for your kind consideration as follows: . P
1. As per specific condition of CC&A order submit timebound action plan for quradatlon
of APCM. :

As per specific condition of CC&A, we are in.process of finalization of vendor for the supply:of -
- APCM installation and it shall be installed within a three month time,
2. Submit the data of Production, Water consumption, Fuel consumpj_:"- 1
waste generation and disposal for many months. Please find attachéd’A

3. Maintaln ETP operation logbook regularly.
As suggésted, we assure to maintain the logbook records-for ETP operation.

Thanking you.

Yours ithfully;
DY, FLREor Potevoes Pyt tho
1

For, Stagot Potatoes Prodm

'STAGOT HOUSE’, Plot No. 675/1, Vchge Sundha, Palanpur-
385510, Dist. - Banaskantha, Gujarat, India

www.stagot.com
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Production Data- STAGOT

Raw Fuel mm:“umﬁwwﬂ\cmm
Working | materials| Production .. . . Water Waste Water Domestic . Process
Month Day (potatoes| Starch (MT) Electricity Unit (KWh)  Consumption Consumption(KL) | Generation (KL) posal Data (MT) USE (KL) Boiler (KL) water (KL)
MT) (MT) NOT ETP
SLUDGE

Apr-21 25 2750 350.5 128667 45 2990 5025 685
May-21 3 370 52.5 21158 7.5 378 675 93
Jun-21 0 0 0 868 0 0 0 0
Jul-21 0 0 0 0 0 0 0 0
Aug-21 9 1130 147 47101 22 1080 1890 234
Sep-21 0 0 0 16660 0 0 0 0
Oct-21 0 0 0 17160 4] 0 0 0
Nov-21 0 0 0 4976 0 (4] 0 0]
Dec-21 2 220 31 16688 6 250 426 55 10 4 236
Jan-22 20 2330 334 84839 58 2370 4234 582 100 38 2232
Feb-22 4 400 48 28720 11 480 810 110 16 7.5 456.5
Mar-22 18 1880 278 75198 54 2170 3674 470 72 35 2063
Apr-22 0 0 0 12806 0 0 0 0
May-22 0 0 0 1077 0 0 0 s
Jun-22 0 0 0 0 0 0 0 0
Jul-22 0 0 0 0 0 0 0 0
Aug-22 0 0 0 0 0 0 4] 0
Sep-22 0 0 0 0 0 0 4] 0
Oct-22 0 0 4] 0 0 0 0 0
Nov-22 0 0 0 12614 0 4] 0 0
Dec-22 3 300 36 20649 8 350 585 82 12 3 335
Jan-23 9 950 114 57459 18 1140 1900 265 36 9 1095
Feb-23 18 1800 256 0 48 2600 3980 380 65 40 2495




